HIGH COURT OF ANDHRA PRADESH
COMMERCIAL DATA STATISTICS FOR THE MONTH OF AUGUST, 2026

Form 1

List of cases e-filed during the month

Petitioner
I Case Name Vs. Advocate E- Date of Date of
Sr. No Court District No. Respondent Advocate mail 1D Registration e.filing
Name
High
1 Court of B . _ _ _ _ .
Andhra
Pradesh
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Date of e-
Sr. No Court District Case No. Rname vS. Advocate Dgte of payment of
espondent Registration
Court Fees
Name
High Court of
1 Andhra -- -- -- -- -- --
Pradesh
Form 3
List of cases in which Electronic Service of Process has taken place during the month
Petitioner Date of
Sr. No Court District Case No. name Vs. Advocate D._ate Of Elect_ronlc
Respondent Registration | Service of
name Process
1 High Court
of Andhra -- -- -- -- -- --

Pradesh




Form 4

List of total no. of cases randomly allocated during the month

Case Count
Sr. No Court District Court Name Court No. Case Type (No. of cases
randomly
allocated)
High court of
1 Andhra -- - - - -
Pradesh
Form 5
List of cases in which Case Management hearing was held during the month
Petitioner
- Name Vs Date of | Date of Case
Sr. No. Court District Case No. ' Advocate ) : Management
Respondent Registration Heari
earing
Name
High Court
1 of Andhra - - - - - -

Pradesh




Form 6

Contested commercial cases disposed during the month

Whether
Urgent
Petitioner Relief was Number of
sought and Nature of Date of days for
Name Date of : . .
Sr. - Case : Pre- Date of | Days for Disposal Executio | execution Act
Court | District Vs. Advocate | Registr o L ; :
No No. . Institution | Decision | disposal | (Contested/S n of of decree Section
Responden ation L
mediation ettled) Degree from date
t Name . -
did not of decision
take place
(Yes/No)
ELBOIL
Singapore
High Private
Court Limited Order
of COMS Vs. Sai
. 30-07- 06-08- . 23, Rule
1 Andhr - 13/202 1.MV Sanjay _ 2026 -- 2026 7 Withdrawn - - 182 of
a 6 Syrma Suraneni CPC
Prades 2. Adani T
h Krishnapat
nam Port
Ltd
Sri Krishna
Pharmaceu
ticals
Vs.
. 1. M/s
High Greenland
Court ; I
of COMC Organics Dismissed as Order
5 Andhr _ A/3/20 2. Vintha Khader 30-03- _ 13-08- 1597 Non _ _ 23, Rule
Vinod vali shaik 2022 2026 Prosecution 1&2 of
a 22
Prades Reddy C.P.C
h 3. Vintha
Seshidhar
Reddy
4. Vintha
Prasad

Reddy




Form 7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of

Total no. of

Total no. of cases

Sr. No Court District | pending on the 1% | cases instituted cases disposed | pending at the end
day of the month | during the month | during the month of the month
1 High Court of - 168 5 2 171

Andhra Pradesh




